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IUJarat ~ r a  COMpaDT Ltd. (c) what action has been 
against this finn? 

Hi •. Shri s. M. BaaerJee: Will the 
Vinister of Finuce be pleased to 
state: 

takea 

(a) whether Bharat Commercial 
Company Calcutta was lined Rs. 25 
lakhs by the Customs in an adjudica 
tion: 

(b) whether their appeal was 
rejected m July, 1962; and 

also 

(c) whether in the adjuofication 
,roceedings facts have been revealed 
as to how Government are beiDI 
cheated by some Indian and 'oreim 
flnns? 

Tbe HlJIJ5ter .f PIaueo (Shri 
Morarjl Desai): (a) to (el. In con-
nection with a quantity of about 5800 
bales of jute goods sought to be ship-
ped to America by MIS. Bharat Com-
mercial Company in 1961, the Cal-
cutta Customs authorities took penal 
action under the Sea Customs Act 
and the Foreign Exchange Regula-
tion Act. The jute goods were confis-
rated and an option given to the own-
ers to pay a fine of Rs. 25 la:"hs m lieu 
of confiscation. A revision applica-
tion filed bv the firm was rejected by 
the ~  of Indlll in July, 
1962. It is reported tha ~ the finn hit' 
since taken the matter to ~ r . The 
Additional Collector of CU3wms, Cal-
tutta had held that F.O.B. or invoice 
"slues as declared in ~  s'lipping 
bills and the "G.R. t forms" were 
wrong, and that, irrespective of the 
values so declared, 'M/s. Bharat Com-
mercial Company were to receive the 
luI: value of the goods shipPfod. 

~r ~ In Export of 
./ Maupnese Ore 

IUS. Shri S. M. Banerjee: Will the 
Minister of Finance be pleased to 
Itate: 

(a) whether it is a ar~ t:."lat eertalll 
firm in Bombay was raided for under 
Invoicing in the export of Muganese 
ore recently; 

fb) If 110. the name of this finn; and 

Tbe MiJLlster of Finance (SIdi 
Morarji DesaI): (a) Yes. Sir. 

(b) It is reported that the firm has 
been operating in two names, viz., 
Messrs. R. Landaur & Company (Pri-
vate) Limited and Mes3rs. Fried-
lander Ores & Metals (Private) Limit-
ed, Bombay. 

(c) Investigations in the matter are 
in progress. 

Y Campus Projeefll 
mo. Shri MaIISiDh P. Patel: WiU 
the Minister of Edaeatloa be pleasell 
to ltate: 

(a) whether the scheme of Campu. 
Projects in Secondary Education hu 
been continued in Gujarat State dur-
ing this year; 

(b) if so, the pravision made there-
for during 1962-63; 

(c) whether tresh applications ha_ 
been invited for the purpose; and 

(d) if so, the details thereof? 

Tbe MInIster 01 Edncatlon (Dr. 
K. L. Shrimali): (a) and (b). Under 
the scheme, grants are given in three 
or four instalments to High Schoolsl 
Higher Secondary Schoo:s and the 
Colleges/Universities lor the construe-
tion of recreational a ~  with a 
component of "Shramdan" from 
students. The projects a ~ d dur-
ing the years 1957-58 to 1951·62 have 
continued to be given grants durin, 
the current year too. No ~  allo-
cations are made for any State/Uni-
versity. The total r ~  for the 
scheme for 1962-63 is Rs. 2S lakhs. 

(C) and (d). No, Sir. This will be 
done a :ter the rules and (;onditions 
for 1962-63 are finalised. 

- ? 

..-J Basic Edueation 

WI. {Shrfmatl lamDlllUlm: 
Shri P. R. Chakravertl: 

Will the Minister of Edacatlon be 
pleased to state: 
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(a) the steps that have been taken 
by Government to study the workInC 
of Basic Education in different States 
and to find how far it has achieved ita 
objectives; 

(b) whether attempts have been 
made to follow a L'ertain pa ttem of 
Basic Education; 

(c) if so, on what lines; and 

(d) what is the number of Basic 
Education Schools in Madhya Pradesh 
at present? 

The Minister of Education (Dr. 
K.. L. Shrimali): (a) The Government 
8f India has set up a National Board 
of Basic Education for the purpose. 
(b) No, Sir. 

(c) Does not arise. 

(d) In 1959-60 which is the latest 
,.ear for which statistical intormatioll 
is available with the Government of 
India, the number of Basic Schoo15 
in Madhya Pradesh was as follows: 

Junior Basic Schools. 23611 
Senior Basic Schools. 297 
Post Basic Schools. Nil 

Total: 266i 
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